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with Bangla Desh

Conscious of the close historical and
cultural affinities between the pcoples of
India and Bangladesh, the two Prime
Ministers decide that concrete steps should
be taken by the appropriate agencies of
the two Govenments to strengthen cultural
relations between the two countries. The
two Prime Ministers direct that the concer-
ned authorities of the two Governments
should undertake immediate discussions
for the signing of a bilateral agreement
on cultural, scientific and technological
cooperation.

The two Prime Minigters are  fully
satistied at tho progress made and the
concrete results achieved during their talks
at Dacca and express the hope that these
understandings and agreements would
constitute a sound and durable basis for
cooperation between India Bangladesh for
the mutual benefit and prosperity of the
1{wo countries,

The Prime Minister of India thanks the
Minister of Bangladesh for the hospitality,
affection and kindness shown to her and
her collcagues by the Prime Minister and
Begum Mujibur Rahman, the Government
and the people of Bangladesh during her
visit to Dacca. The Prime Minister of
Bangladesh expressed satisfaction that the
Prime Minister of India found timein
spite of her many preoccupations to visit
Bangladesh.

The two Prime Ministers express the
conviction that the bonds of fraternity and
friendship forged during the freedom
struggle of Bangladesh and cemented by
the sacrifices made by the peoples of both
the oountries, shall continue to grow and
became a vital factor in strengthening the
forces of peace and progress in Asia and
the world,

$d-SMT. INDIRA GANDHI
For the Republic of India

S$4-SHEIKH MUJIBUR RFHMAN
For the People's Republic of Bangladesh

i. Disc.

DR. RANEN SEN (Barasat) : We are
not satisfied. She should narrate a little
bit of her experiencc in Bangla Desh. We
are crying for {t,

MR. SPEAKER : Every thing has
appearcd m the radio, T V and so on.

SHRI 8. M. BANERIJEE (Kanpur) :
‘The newspaper reports are something; but
her narration is some thing different.

SHRI PILOO MODY (Godhra) :
personal experience.

Her

MR. SPEAKER : We will have to
request her to come to the Central Hall
some time.

Dr. RANEN SEN :  Agreed.

SHRI S, M. BANERJEE : That may
done in the Central Hall. But Sardar
Swaran Singh can narrate his experience
here.

MR. SPEAKER : For the present, we
confine our:elves to the Railway Budget.

12.47 hours.

RAILWAY BUDGET, 1972-73—~GENERAL
DISCUSSION~Contd.

SHR]I K. RAMAKRISHNA REDDY
(Nalgonda) : At the outset, I heartily
congratulate Shri Hanumanthaiya, the
Railway Minister, on presenting us &
surplus budget this year, and I expect that
in future he will be able to achieve a profit
also. 1 also congratulate the railwaymen
and the officers who have worked hard
and whose performance in the recent Indo-
Pak war was exceilent. But for their hatd
work and sacrifices, we could not come out
so victorious,

As regards punctuality, the railways
have worked very hard and have given a
good account of themselves for which also
they deserve the congratulations of the
House.
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The Railway Administration is now
divided into nine zones, Central, Eastern,
Southern, Western, South Central, North-
Eastern, North-Frontier, Northern and
South-Eastern. The budget proposals
presenied by the Hon. Minister clearly
state that major importance has been given
to the conversion of metie-gauge into
broad ganges rather than to opening new
lines Years ago. the Mackay Committee
had recommended nearly a thousand
miles new lines & year. But since 25 years
age not a single inch has been laid n the
unfortunale Andhia Pradesh. There has
been a big demand for laying a line fiom
Nadikud: to Secunderabad. A surwvey
had been ordeted long ago. The report
has been received in the Ratlway Boaid. It
is the cheapest hine, but still it has not becn
implemented. It connects the headquariers
of the district of Nalgonda and the mighty
Project of Nagarjunasagar which after
completion help n  producing more
than Rs 100 crores worth of rice and sugal
which will have 1o be marketed,
But no transpoit facilities are provided
for the project. Ten years back some
metre gauge ratlways were opened, and now
you want to convert them into broad gauge
It is, 1 think, a criminal wastc at this
juncture. The first preference should be
given to the opening of new lines where the
people are demanding a new line and where
therc is no line at all. Without giving
preference to this, where there 1s already
aline you want to convert and standardise
it into broad gauge. 1 think it wculd be
proper that the hon. Minister should con-
sider this issue very carefully and modify
the programme in his budget by providing
for new lines rather than for conversion of
old lines.

About the Rajdhani Express. Only air
conditioned coaches are attached, and there
is no provision for ordinary 111 class
coaches, I am told that if more coaches are
attached, the speed of 120 }m. per hour
will have to be shortened. By this only
rich people are getting these facilities, and
you are thinking that for every State
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capital, one more Rajdhani Express should
be introduced. When there is no provi-
sion for the poor and the needy, I do not
think importance need be given to the Raj-
dhani Expresses, If by reducing the speed
by 10 km. per hour, nine more coaches
could be attached, it would be better, and
so special attention should be given to this
aspect of the matter,

I find that in long-distance express
trans, there are as many as 14 coaches
consisting of air conditioned I Class,AC-111
Chair Cars, I class, I class, III class (Three
tic1) and IIf Class ( I tier ), etc. But all
the person who tiavel in the night from 9
p.m. to 6 am. should be automatically
provided with sleeper coaches. Instead ol
providing large funds for air-conditioned
I Cluss and AC Chair Cars, in Raydhani
Express, preference should be given for
third class passengers who travel in the
night by providing every one of them with
sleeper accommodation. [ hope the hon,
Minister will consider this issue very care-
fully and provide for it 1n this budget, even
by cutting the high speed of the express
trains

One more thing  That i about misman-
agement. The Kotiavalasa-Kirandul hne
was completed four vears back RBut
within four years, it has become unservice-
able and the hon. Minister has asked for
a renewal of the track to the extent of Rs.
4 crores or s0. The average age of a railway
line is about 30 to 35 years While that is
so, is this not mismanagement 7 Who is
reponsible for the situation where wtthin
a period of four years, the sleepers have
gone bad, and what action have you taken
against the persons concerned? Who is
responsible for this? Again you have come
before the House for & grant. If the hon.
Minister wants to take up a line, he imme-
diately, straightway, orders one, and if he
does not want a line, it just lies there.
Surveys have been made for hundreds of
new lines and yet no action has besn taken
and they are gathering dust. Why should
the engineering section in the rallways
continue if you have pot taken up any
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work at all on the report of new surveys ?

The Minister should think about it very

carefully.

Then, there 1s so much of duplication
in the railway organisation, There is lot
of propaganda done about family planning,
publicity work and other things which are
being undertaken in the Northern Railway
headquarters at Delhi.  The same thung is
being done in other railways also. When
it is done in the Ministry or at the head-
quarters of other rajlways, there 1s no
reason, why it should be duplicated in the
Ministry or in other departments of the
railways.

In the same way, | am told that for
supplying the materials, there are organisa-
tions in the Unjted Kingdom, the USA,
Germany and Japan. But when the materials
are not coming at all, where {s the qucstion
of retaining such organisations and incurr-
mg a burden of expenditure on them ?
The hon. Minister has taken up the
Bangalore-Guntakal fine; I do not think it
is viable, and to make it viable he has
enhanced the rates and fares.

But I want to know on what date the
approval of this august House has been
taken. Ifit has not been taken, are you
competent to do st ? 1 think the hon. Mini-
ster should clearly mention in his reply the
date on which the House approved Gunta-
kal-Bangalore enhansed frejght and fairs
proposal, If it has not been taken, why 7
I want to point out that not a single
inch—J am not saying, not a mile, but not
an inch—of new railway line had been laid
in Andhra Pradesh in 25 years of Indepen-
dence. In the recent zonal committee meet-
ing in Parliament House Members from
Andhra Pradesh requested him to give
some new lines and to give first preference
to Nadikudy Bibinagar line. The hon.
Minister was kind enough to say that after
the Bangla Desh issue was solved he would
look into it. But in this budget also we
are not going to get this new line,
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In the matter of electrification also, the
Central Railway gels 606 km., Eastern gets
1208 km. Western 60 km. Northern 352
but South Central gets nil. There is also
no dieselisation in South Central. Only
Duhshin Express is there. In Mysore,
Brindavan and spme others are given diesel.
When lie camc to Hyderabad he promised
to do something but when we see the
budget we ure surprised that not a single
inch has been provided for in Andhra.
You are not looking after a person who
has not one meal a day but you are looking
after persons who live luxuriously; similarly
you are not thinking of new lines but of
conversion of metre-gauge to  broad-gauge.
Babu Jagjivan Ram 1s here. This line was
promiscd, when he was the Railway Minis-
ter. When he came to Tipparthi of Nal-
gonda district, he said he would order a
survey. But Hanumanthaiyaji has not done
anytlung with regard to the above line.
This project has not even been approved.
1Ie should stop the conversion ftom metre-
gauge to broad-gauge and use those funds
for new lines as per the unanimous opinion
of the Informal Zonal Committee of the
South Central Railway. 1 hope and trust
the hon. Minister will pay special atten-
tion towards the points that 1 have raised
and will not give any opportunity to comp-
lain in future.

MR. SPEAKER : At what time would
the hon. Minister like to reply?

SHRI HANUMANTHAIYA : At 4.30
or 5.

MR. SPEAKER : Congress (O) has got
14 minutes, unattached Members have got
15 minutes.

ot tw e faww (arrew)
wene HEYRW, ¥ W7 WTAIC g
w@r § WOA gR Ok wE w
aad W wrer @ ¥
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L U it wgEm
AW 7 & aTg A @X

13 brs
The Lok Sabha adjourned for
Lunch w1l Fourteen of the Clock

The I ok Sabha re-assembled after Lunch
at five munutes past Fourteen of the Clock

[MR. Depury-Seeaxsr m the Chair]

REVOCATION OF PROCLAMATIONS
IN RFLATION TO MANIPUR AND
WEST BENGAI

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K C PANT) bur, | beg to lay on the Table
a copy each of the following papers (Hindi
and English versions) under article 356(3)
of the Constitution

(1) Proclamation dated the 20th Maich
1972 1ssued by the President under
clause (2) of article 356 of the
Constitution revoking the Procla-
maton 1ssued by him on the 21st
January, 1972 in relation to the
State of Manipur, published n
Notification No GSR 198(F) mn
Gazette of India dated the 20th
March, 1972, [Placed n Library
See No. LT-1464/72]

(2) Proclamation dated the 20th March
1972 1ssued by the President under
clause (2) of article 356 of the
Constitution revoking the Procla-
mation 1ssued by him on the 29th
June, 1971 in relation to the State
of West Bengal, published in Noti-
fication No GSR 199(E) in Gazette
of India dated the 20th March,
1972 [ Placed iz Library See No
LT-1465/72]

14 07 hra.

RE ALLEGED MURDER OF A MEM-
BER OF BIHAR LEGISLATIVE
ASSEMBLY-Cond,

oft TrwrwaTT Srest (qEAr) oI
sqer wEE, sy & s@ardd ¥ qg7 QT
fir wor gza7 ¥ Yo Fro mro & el
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MRy war N AYC a7 @ w
2-Argz A W wre 4 owg oW
oH g7 iy § fr o famfay ¥
Frig & geiigaTe 9ak fasure a¥ §
YT T 7Y §, IAHT TAng | faemare
#T feqr war ) gw D A @Ry
A s s grwargd #30 F gL
&% § T U @

MR DEPUTY-SPEAKIR What does
he want to say on this 7 This relates to
law aud order

) TR srredt Y wl S
a1 qqAT W E

MR DrpUTY SPEAKER I think he
raised this question in the torenvon also
It relates to the question of law and oider
in the State of Batar 1t has already gone
on 1ccord when he raised it earlier

st TrATAATT et : W1 & 7g
Tgr g WY gaFr g7 Aifay ) ag fae
Fnd w7 wa 7 gE &, genlE agr ¥
dlrw  afgfgreg gvwr firare
A AT ARy A VT By ¥
FhT & AT A IR qgAI
¥ o agg AAfaa § e AveA-
WA ot g BN ade d fw gewy
A o g g gih, gafed gw
gy § fr @ fafaed s wfd -
dto do wrfe & wfed ur fwdh gad
daq ¥ @A veprad F VY arfe
&Y wfeste § 97 ®Y qweT 9T 9F, AT
wfeeq ag) §ft, o ag gew der
@ 7€ § &5 gnd 0 ww # anew
as wE

14 08 brs.
RAILWAY BUDGET, 1972-73-GENERAL
DISCUSSION-—Cond.
ot T wex feww (Tiqa) w9
i aw, W wwz g ek YW



